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FIFTEENTH KERALA I,EGISI,ATIVE ASSEMBLY

SIXTTI SESSION

BIJLI.ETIN PART- tr
AUGUST !9 ,2022

No.276

A list of Official I€gislative Business, in dre order of proirity, to be

taffacted during the Sirth Session of the Fifteenrh lGr€la l€gislative
Assembly, filrnsihd by the Law DePartnent is reproduced below for
information of the Members:-

I BILLS TO REPI.I\CE ORDINANCES

Nit

tr BILLS PENDING IN THE LEGISIAITVE ASSEMBLY WTIII THEIR
STAGES

The Kerala Public Health Bi]], 2021 @ill No.77) was inroduced in the Third
Session of the Fifteenth Kera.la Legislative Assembly and is in the

consideration of Select ComEittee.

IU BILLS PTJBLISHED BUT NOT INTRODUCED IN TIIE
LEGISLITTTVE ASSEMBLY

1 The IGrala Repealing and Saving Bi[, 2021 (Bill No.44)

2 The Kerala Fisca] Responsibility (Amendmetrt) BilL,2O22 CBill No.125)

the Delddran Agriculturiss' Relief (Repeal) Bill, 2022 (Bill No.104)

The Kerala Co-operative Societies (Amendment) Bill, 2021 (Bill No.38)4

5 The Kerala Plantadon Tax (Repealing) Bil1, 2021 (Bill No.83)

6 The IGrala furicultural Income Tax (RePeaI) Bill, 2021 (Bi[ No.84)

7 The Kerala Land Reforms (Amendment) Bill, 2021 (Bi[ No.85)

I The lGrala Protection of River Balks and Rcgulation of Removal of Sand
(Amendment) Btil, 2022 (Bi[ No.102)

9 The IGrala Motor Traasport Workers' Welfare Fund (Amendment)Rill,2022
(BiI No.105)

10 'I'tre lGrala Abkari Workers' WeLfare Fund (Amendmen0 Rill,2022
(Bi[ No.106)

1t The Payment of Salaries and Allowances (Amendmmt) Bill, 2022
(Bill No.107)



4

72

15

The Kerala I,ok Ayukta (Amendment) Btll,2022 (Bill no.133)

18

t9

TV BILLS TO BE PIJBLISHED
1 The IGraIa l,ocal Self covernment CorDmon Service Bill, 2022
,

The IGrala Public Enterprises Selection and Recruirment Boajd Bill,2022

20

The Kerala Indusrial Single Window Clearance Boards and Industrial
Township Area Development (Amendrnent) Bi7, 2022

^hmm+
:tti:* 1" name of the Bill (Bil1 No.13f) was modified as " The Icrala public

Service CorDmission (Additional Functions as respects certain Corporatiorx
a.r]d Companies) Second Amendment Btll, 2022" vide exba ordinary gazene
eEatum notification No. 2760 dared 19.08.2022.

The Kerala Public Serrice Cornmission (Additioml Functions as re-specB
certain Corporations and Companies) Amendmenr Bill, 2022 (Bill No.108)

13 The Kerala Khadi and Village Industries Board (Amendmen$ Bill, 2022 (Bill
No.115)

14 The Kerala Document Writers' Scribes' and Stamp Vendors' Welfare Fud
(Amendmenr) Bill, 2022 (Bi[ No.126)

The Kerala Co-operative Societies (Second Amendment) Bill, 2022
(Bill no.127)

16 The Kerala Maritime Board (Amendment) Bill, 2022 (Bill no.129)

77

The Kerala Public Service Commission (Additional Fturctions as respecs

certain Corporations atrd Companies) Amendment Bill, 2022 (Bilt no.131)

* *:*

The IGmla Jewellery Workers' Welfare Fund (Amendment) Bill, 2022 (BiU
no.130)

The lGrala Livestock and Poulry Feed and Mineral Mixture (Regulation of
Marufacture and SaIe) Bill,2O22 (Bill No. 128)

2t The University Laws (Amendment) B,Jl,2022 (Bill no.132)


